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C .. w.. .... ~.-Tu Rai4IIID 
C ...... 

"ut. 8hn 8arelUlI'IIDath Dwl"lMl7: 
Will the Minister of Finaaee be pleas-
ed to atate: 

(a) whether the Customs nnd In-
come-tax Bulhoriti.s raided three 
huuses in Calcutta towards thc end 
of December, 1965 and found about 
45 lalths Hundis and other black 
mone,.; 

(b) whether from the papers and 
black money seized in this raid. any 
evidence has been a\"lIilable of the 
ch(,ating of Excise duty. Income tax 
and Super tax; 

(c) who are the persons and whiCh 
'" e the buildings concerned; and 

(d) the action taken on the paper. 
seized and investigations made? 

The Minister of State in the Mlnll-
try of Finance (Shri B. R. Bhaptl: 
<a) Yes, Sir. 

(b) The seized papers are under 
scrutiny. Present indications are 'hat 
~\'asion of Income-tax and Customs 
duty is involved. 

~ (') Since investigations are in pro .. 
gross, it would not be desirable to dis-
close the names of the pel'llons Bnd the 
p. emise. involved in the searchel. 

(d) A"tion will be taken after in-
vE'ltigations are completed. 

ImPort-Export Control 

'341. Shri p. C. Borooah: Will the 
Minister of Flnanee be pleased to 
st.te: 

(a) whether the World Bank had 
suggested tha t Government should lift 
Import-export control in respect fill 
certain essential industrial raw mate-
rials in order to introduce an elellleat 
of realism in the value of the rupee; 
and 

(b) if so. Government'. reaction 
thereto? 

The MlnlMer of I'IIwlee (8hr1 
Bach ...... Cnatibarl}:' (a), No, Sir. 
The World Bank has not made en)" 
such recommendation to the Govern-
ment of India. 

(b) Does not arise. 

Poreip exChallle ler 1966-tr7 

·MZ. Shn ShI" Chal'llD Gupla: 
Will the Minister of Finance be pleal-
ed to Itate: 

(a) the estimated requirement .Jf 
foreign exchange for the year 1968-87; 
and 

(b) the steps taken to meet this 
requirement? 

The Minls&er of FIn~nce (1S1Irt 
Sachindra Ohautlburl): (a) The matter 
IS still under cOllsitlerution. 

(b) Does not arise. Also I regret 
that it will not be in the public Inte-
rest to disclose the estimated reqlllre-
ments of foreign exchange for any 
particuklr period or the steps to be 
taken to meet Ihe requlrl'ments; In 
our pre~ent situntion on foreign ex-
change, disclosure will be even mor. 
e,ainst the public Interest. 

Power SUPply outside D. V. C. Areaa 

·3'3. Shrl Mohammad Ella.: 
Dr, Banen 8en: 
Sbrl S. M. Banerjee: 

Will the Minister of Irr!&'ation and 
Power be pleased to state: 

(a) whether it is a fact that the sup-
ply of power outside the D .. modar 
VaHey area so long met by the D.V.C. 
is now being taken over by the State 
Electricity Boards of Biliar and West 
Bengal; 

(b) if so, the reasons therefor; 

(c) the undel'Btanding reached in 
this regard at the time of S'dnction of 
power schemes for Bihar, West Bengal 
and D.V.C. for the Third Five Year 
Plan; and 

(d) the eftect of Ihis transfer on the 
IInancial positiOn of the D.V.C.7 
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The Minister of JrrI,atlOD IUld 
Power (Sbrl Fakbruddln Abmed): (a) 
to (d). The DVC have been supplying 
pOwer to certain consumers outside 
the statutory limits of the Damodar 
Valley in West Ben,al and Bihar with 
the permission of the State Govern-
ments. At the time of the formula-
tion of the Third Plan proposals, 'he 
State Governments expressed a desi: e 
to restrict the activities of the DVC 
outside the Valley in the matter of 
power gene:lJtion and distribution. The 
Third Plan proposals of the DVC and 
the Stote Goverll'lIlents of West Bengal 
and Bihar were, therefoce, approved 
on the understanding that the DVC 
would continue to IUpPly power to 
consumers outside the Valley only to 
the extent of the' commitments al-
ready made, Subsequently, the two 
State Governmenls des; red to take 
over the outside v'~lley ioads of the 
DVC for sUpply from their own gene-
ration, The' DVC and the participat_ 
ing Govelllments agreed that the DVC 
would gradually Withdraw their sup-
plies from outside the valley in a 
phased manner so as to enable the 
Corporation to divert such supplies to 
consumers inside the wiley without 
any time lag, The imple'mentation of 
this phased programme will not ad-
versely affect the financial position of 
the DVC to any significant extent. 

Credit from World BIUlk 

°344. Shrl P. VenkataaUbbalah: 
Sbrl K. C. Pant: 
Shrl p. C. Boruoab: 
Sbrl Ram Harkb Yadav: 
SbrJ Murll Manohar: 

Will the Minister of FlnlUlce be 
pleased to state: 

(al whether our country has sought 
from the World Dank a larger pro-
portion of United Credit required to 
finance the import of spares and raw 
materials; 

(b) whether any financial assistance 
was sought from the World Bank ao 
non-project aid; and 

(c) if so, the rl!'actiol\ of the World 
Bank thereto? 

The Minister of lI'iDanoe (8brJ 
Saebindra Cballllb1ll'il: (a) At tbe 
meeting of the Aid India Consortium 
(of whiCh World Bank is a membe,) 
held in March, 1965, the Indian rep~.e­
sentatives stressed the need for aso'o-
tance by way of united l.oa~ an,d 
credits. There was no 'united credit 
given. 

(b) and (c). Yes, Sir, In June" 1964 
and in August 1965 the Internatl~nal 
Development Association, an affiliate 
of the World Bank, granted two c~e­
dits totalling 190 million !for financmg 
import of components, ImIt',nals. 
balancing equipment and spare "art. 
for firms producing trucks and bu~es 
and automotive camponents, mach~ne 
tools cutting tools, heavy construction 
equipment, electrical equ~pment and 
spare parts for ('on~tructlOn eq UIP-
ment. 

Shantivana 

3411 Dr. Mahadeva Prasad: Will the 
Minis'ter of Wo ks, Bousm, and UrDan 
Development be pleased to state: 

(a) whether the plan of Shantivana 
connected with the memori"l for :be 
late Prime Minister Jawaharlal Nehru 
has been completed; and 

(bl if so, the broad details thereof? 

The Minister of Works, HOusinJ :lilt 
Urban Development (Sbrl Mehr 
Chand Khanna): (a) and (b)., The 
pl'.on is to develop Shanti Vana mlo a 
wooded area, The general layout has 
been approved and detailed planning 
and estimating of it is now In prog-
ress, 

Con,"_ .sessloa at laipur (Feb1'1lUT 
1868) 

°Me. 8hrJ Hari Vishnu Kamatll: 
Will the Minister at Flnanee be 
pleased to state: 

(a) whether it is a fact that certain 
Ministries and Departments of the 
Government of India incurred ex-
penditure tn connection with arrange-
ments for the recent Jaipur Session 
of the Congress Party; and 

(b) if eo, the details thereat? 




